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THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI
NATARAJAN): Mr. Ahluwalia, I have
not given you the permission. I have
called Mr. Biplab Dasgupta.
...(Interruptions).... Please sit down.
(Interruptions)...

SHRI S.S. AHLUWALIA: Madam, it is a
very important issue. ... (Interruptions)...

SHRI MD. SALIM (West Bengal):
Madam, everybody cannot raise any issue
like this. ...(Interruptions)...

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI
NATARAIJAN): No, I have not allowed him.
...(Interruptions)...Please ~ sit  down.
(Interruptions)... Please sit down. Please sit
down. ...(Interruptions)...

SHRI S.S. AHLUWALIA: Madam, today
we are talking about the reservation for
women in all the Legislatures, in Parliament,
in Assemblies, but we are not protecting the
rights of women. ...(Interruptions)...

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI
NATARAJAN): Please sit down, Mr.

Ahluwalia.

SHRI S.S. AHLUWALIA: Madam, I am
asking for justice. ...(Interruptions)...

DR. BIPLAB DASGUPTA (West Bengal):
Madam let that matter not go on record.
...(Interruptions)...

SHRI S.S. AHLUWALIA: Madam, I am
asking for justice. ...(Interruptions)... For
admission  the  nursing  student.
(Interruptions)...

SHRI MD. SALIM: What is it, Madam?

DR. BIPLAB DASGUPTA: Madam, what
is going on?

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI
NATARAJAN): I have called you for Calling
Attention.
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SHRI S.S. AHLUWALIA: Are you
against it, Mr. Biplab?

...(Interruptions)... Mr. Salim, one minute.
...(Interruptions)... Are you against it?

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

Situation Arising out of Erosion in the Ganga
and Padma in West Bengal and their Possible
Merger leading to a Serious Ecological and
Economic Disaster.

DR. BIPLAB DASGUPTA (West Bengal):
Madam, I beg to call the attention of the
Minister of Water Resources to the situation
arising out of erosion in the Ganga and Padma
rivers at Murshidabad district of West Bengal
and their possible merger leading to a serious
ecological and economic disaster.

SHRI S.S. AHLUWALIA (Bihar):
Madam, this shows the concern of the
House! The lady Members  were
thumping desks when the Prime Minister
announced 33 per cent reservation, on
the other hand, we are doing injustice to
the young girls who are going to the
nursing college; they have to pass
through the virginity test!
...(In terruptions)...

DR. BIPLAB DAS GUPTA: Madam, I
have moved the Motion.

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI
NATARAJAN): Okay. Now the Minister ...
(Interruptions)...

SHRI S.S. AHLUWALIA: Even after 50
years of independence, in our colleges they
have to pass through the virginity test!
...(Interruptions)...

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI
NATARAIJAN): I have called the Minister.
...(Interruptions)...

DR. BIPLAB DASGUPTA: Madam, this is
not the way the House should function.
...(Interruptions)...



259 Calling Attention to a [RAJYA SABHA]  Urgent Public Importance 260
Matter of
AR & 7 Feql 3R ¥ weT B TR B
THE  VICE-CHAIRMAN  (SHRIMATI

JAYANTHI NATARAIJAN): I have called
the Minister.

DR. BIPLAB DASGUPTA: Madam, every
day it is happening. Two or three Members
are hijacking the House. That should not be
permitted.

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI NATARAJAN):
No. Please don't say that.

SHRI S.S. AHLUWALIA: Are you against
it? ...(interruptions)...Don't cast aspersions
against some Members. You are also doing
the same thing. (interruptions)...

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI NATARAJAN):
Mr. Salim, please take your seat. Let the
Minister make the statement.
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DR. BIPLAB DASGUPTA: Madam, I am
somewhat disappointed by the statement of
the Minister. When I raised this issue it was
not money that was in my mind. But the
Minister has given a list of various schemes
for which money has been given. I am not
interested in erosion as such. There is not a
single river in the world which does not lead
to some kind of erosion or the other. It is not a
simple erosion problem which I want to raise.
I want to raise something which is more
serious. It has been mentioned in the motion
itself, that is, possible merger of Ganga and
Padma rivers leading to a serious ecological
and economic disaster. It is the ecological
disaster about which there is not enough
knowledge in this country. I want to bring,
through this House, to the notice of the people
of India the magnitude of the crisis facing the
whole of Eastern India including West Bengal
and, may be, Bangladesh also, which may
lead to a complete redrawing of the map of
the country. I am going to raise a very serious
problem in this House. It is not simply a
matter of a little bit of money. It is not simply
a matter of erosion as such.

Madam, let me first tell you what I don't
propose to discuss. It is not another
controversy centring round water. We are
already having it and water is indeed a hot
commodity in Indian politics. I have no desire
to touch it. Nor is it simply a question of
sharing Ganga water. It is true that once upon
a time whatever water was flowing in the
river, most of it, used to come to Bengal and
then it disappered into the sea. Now the things
have changed largely in Himachal Pradesh, in
Rajasthan, in Haryana, in
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Punjab, in Madhya Pradesh, etc. Now the
farmers are more interested in water. Most of
the water which used to flow into Bengal
does not flow into Bengal any more. So, there
is a problem. That is the problem of scarcity.
But I am not raising it now. Today I am not
raising that issue. That is not the issue which
I am raising. Nor am I raising the issue of
Farakka barrage. We all know that our
Foreign Minister went to Bangladesh. He
talked about the problems of sharing the
water from Farakka barrage.

This issue will certainly come up for
discussion later in the House. We will all go
into it. We want to cooperate with Bangladesh
to ensure proper and amicable settlement. But
this is not the issue which I want to take up.
As I said already, it is not simply a question
of erosion as such. There is not a single river
which does not change its course from time to
time which leads to the emergence of new
land on the one side and destruction of land
on the other side. That is also not the issue
which I am going to take up. What I am
trying to raise is the frightful possibility of an
ecological disaster on a gigantic scale which
might really wipe out a large part of West
Bengal and maybe, some other neighbouring
areas because of the way in which these rivers
are functioning, because of the possibility of
two rivers, i.e. the Ganga and the Padma
merging with each other. That is the issue
which I want to raise. Before I raise this issue,
Iwould like to give some introduction
about the situation as it exists today. In a real
sense both West Bengal and Bangladesh are
gifts of Mother Ganga. It is an alluvial plain
and through the sediments deposited by the
river for hundreds of years, these two regions
emerged, i.e. West Bengal and Bangladesh.
This alluvial plain, i.e. West Bengal, is still at
an early stage of delta formation. In terms of
geological analysis, it is still at the primitive
stage. Obviously, when we talk about
geology, we talk in terms of thousands of
years, not one year or two years or three
years.
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According to geologists, the delta is still
active. It means the formation of delta is not
complete. The soil there is very loose and
very shifty. The river can change its course as
frequently as some Members of the House
change their party affiliations. This is the
problem. The river can change its course this
way or that way anytime because there is no
hard rock in the soil. Once this river decides
to change its course, human beings will be
able to do very little to stop it. You can incur
some expenditure. But it is very difficult to
protect the banks. We all know this. In nature,
wind and water are the two most effective
changes of destruction and also of creation.
They are destroyers and creators. These two
agents of destruction and creation are very
active in that area. If you look at the river
Ganga, it flows from Gangotri. Then after
passing through the whole of North India it
eventually enters West Bengal near Rajmahal
Hills. Then for 55 kilometres it flows along
the Bengal-Bihar border. Then for 102
kilometres it flows along the Indo-Bengladesh
border. Here it is called the Padma. It splits
into two parts. One part is the Padma which
goes to Bangladesh. A part of it is common
between India and Bangladesh. After 102
kilometres the Padma enters into Bangladesh
which is not the common border. The Padma
moves to the east and then to the south. The
other part of the Ganga which is called
Bhagirathi or Hooghly comes from the north
to the south. This river branches into two
major rivers and both of them flow into the
Bay of Bengal, joined with many other
tributaries. Near the confluence with the sea
the river gets divided into many branches.
These are two mighty rivers. One traverses
into Bangladesh and the other moves from the
northern part, from Malda district onwards, to
the south with Calcutta on one side.

Now for a long time the Bhagirathi, which
is the main tributary, has been the main
channel of the Ganga. But for the last 500
years or 600 years the Padma is carrying
most of the water, not the



263 Calling Attention to a
Matter of

Ganga. Eventually, in the 70s the Farakka
barrage was built. The whole idea of building
the Farakka barrage was, a part of this water
which flows through the Padma could be
diverted to the Calcutta side.

This was done to save the Calcutta port; to
save the Haldia port and to make drinking-
water available. For all these reasons this
diversion took place. With this diversion some
problems have been solved. The problem of
salinity has been solved. But we still have the
problem of the survival of the Calcutta port.
Enough water is not available there. The
Haldia port needs a draft of 34 feet. But it has
gone down to 28 feet. But this is not the
reason why I am raising this issue here. The
problem is this. The river Padma flows from
Rajmahal towards Bangladesh and then flows
along the Bangladesh border. The river Ganga
moves towards the east and then to the south.
A feeder canal directs water from the Farakka
barrage towards the Ganga. There is a
possibility of these two merging. What is
happening is this. The river has been
continuously changing its course and this has
been indicated by the Survey of India maps.
The river has a tendency to move in two
different directions at two different points.
The river which comes down from the
Rajmahal hills has a tendency to move to the
left and when it comes to Farakka, it has a
tendency to move to the right. There is every
change for the river to bypass the Farakka
barrage. This tendency has always been there.
From Farakka, while moving southwards, the
river has a tendency to move towards India.
This thing has been going on for quite some
time now. The river Padma forms the border
between Bangladesh and India. This river has
moved about three to four kilometres since
1947, 1948 and 1950. This means, we have
lost about three to four kilometers of Indian
land. The river is moving towards India. So, a
lot of village* settlements and townships
which existed before are no more. New land
has been
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created on the other side. But we have no right
over this new land because this is an
international border. We cannot go over to the
other side. There is problem downstream also.
The river Padma is moving towards the left
upstream and towards the right downstream.
There is serious danger because of this. There
is a place called Akheriganj. Here the distance
between Padma and Ganga is only 1.3 kms. In
other parts, it is not so narrow. It is 1.4
kilometres. There is another place where it is
2.8 kilometres. The river Padma is moving
towards India. If this continues, this 1.3
kilometre gap will be bridged and these two
rivers would no longer be two rivers but
would become one river. This is something
very serious. ..(interruptions)... 1 will take
some more time because [ want to explain this.
There are not many Members who want to
speak. Let me explain the problem.

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI NATARAJAN):
There are about four to five speakers.

DR. BIPLAB DAS GUPTA: At many
places the river is infiltrating from
underground. It has already destroyed the soil.
There is a possibility that this 1.3 kilometre
stretch is already saturated with water
underground. What will happen if this
continues? We just don't know how the river
would change its course. At Akheriganj, the
rivers could become one.

The split that took place in the Rajmahal
hills would be undone and both the river
Padma and the Ganga would join to become
one mighty river. No one knows how the
course of the river would change. The
Farakka barrage would become infructuous.
The flow of water may bypass Farakka in the
upstream by moving on the left and then in
the downstream towards the right. This is
possible.

Thirdly, the national highway which links
the northern part of Bengal and the North-
East India with the southern part of Bengal
will be completely swamped. National
highways, bridges, navigational
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channels, barrages, all of them will be washed
away. Then, the settlements of the North, in
the Malda district, and of the South, in the
Murshidabad district, particularly, Manikchak,
Dhulian, Nimtitta, Aurangabad, Lalgola,
Jalangi and even  Murshidabad and
Berhampore also have the very serious risk of
being washed away. And that will not stop
there because once this becomes a mighty
river, one just does not know where it will go
to. It might go even up to Calcutta. It is quite
possible that there will be a lot of water near
Calcutta. It is equally possible that there will
be no water in Calcutta. Calcutta will perish
or it will be washed away. Both the
possibilities remain very much. This will be
the scenario; very serious consequences can
follow. But the more dangerous thing is that
we do not even know what the possible
consequences are. It is more alarming because
we are in the realm of uncertainty. Now what
are the actions to be taken? Obviously, I
would give one suggestion to the hon.
Minister. I hope that he will agree to the
formation of a national commission of
experts. West Bengal does not have a
sufficient number of experts on hydrology,
movement of rivers and so on. It is a very
difficult subject. It is a subject which needs a
lot of specialisation. It is quite possible that
we do not have sufficient skill within the
country. This is a Case where we would even
have to take on the skill, knowledge and
expertise of the people abroad...

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI NATARAJAN):
You have to conclude.

DR. BIPLAB DASGUPTA: I am finishing
in five minutes.

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI NATARAJAN):
You have already taken 15 minutes. Please
conclude.

DR. BIPLAB  DASGUPTA: My
suggestions are: (1) a national commission
should look into the problems, the risks
involved, and it
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should devise measures to solve the problems.
(2) There should be some measures to contain
the river Padma. And for containing the river
Padma, there have been some estimates given
by our own engineers. I do not know whether
these are good or bad and right or wrong. It
has been said that Rs. 1, 398 crores are
necessary to take all possible measures to
contain the river Padma. I am not putting my
faith entirely on the figures. The amount can
be more or it can be less. But the point is that
it is a for a national commission to look into it
and this commission has to do everything
possible to contain the river Padma. This is
something which will have to be done (3) Of
course, there are problems of evacuation,
resettlement and all that. These things also
will have to be taken care of. Madam, this is
not the first time that this issue has been
raised. This was first raised by a committee
called the Pritam Singh Committee...

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI NATARAJAN):
Dr. Gupta, there are other speakers, you have
to conclude.

DR. BIPLAB DASGUPTA: I am just
including. There is the report of the Pritam
Singh Committee which was submitted on
30th June, 1980. Then there was the first all-
party delegation of MPs which met the Prime
Minister in 1980, Then, on5th September ,
1989, the second delegation came. Then the
third delegation came in August, 1993 and
met the Prime Minister. And the fourth
delegation came on 22nd February, 1995. Our
Minister was saying that the Tenth Finance
Commission has allocated some-money for
this. The money allocation, certainly, is not
enough. What I arn saying is that we have
raised this issue several times, but somehow
we did not ring the alarm-bell; somehow for
one reason or the other neither the Press took
it up nor the Government took it up with
seriousness. Somehow, there has not been
enough awareness of the risk which is faced
by a large chunk of our territory,
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which may lead to redrawing of the map of
the country, which may lead to enormous
suffering to be caused to millions and millions
of people, which may lead to destruction of
towns and destruction of factories. A large
chunk of the land, maybe one-third of West
Bengal, may be completely destroyed. This is
the danger we are faced with. I would very
much urge the hon. Minister to look into it
with all seriousness and to agree to my
proposal for a national commission of experts,
possibly getting the help of foreign experts, to
look into this problem and do everything
possible to contain the river Padma so that the
river does not encroach upon the Indian land
any more; of course, it has already been done.
For that, whatever expenditure is necessary, I
hope that it would come from the Central
Fund. All steps towards protection of
railways, protection of barrages and so on
should be taken. All actions should be taken
now because time is the essence of the whole
thing. We have neglected the issue in the past.
If we neglect it in future, then the next
generation ,will never forgive us. That is the
point I want to raise to the Minister.

SHRI TRILOKI NATH CHATURVEDI
(Uttar Pradesh): Dr. Dasgupta has asked for
foreign experts.

THE VICE-CHAIRMAN
(SHRIMATI JAYANTI NATARAJAN): Mr.
Joyanta Roy.

SHRI JOYANTA ROY (West
Bengal): Madam Vice-Chairperson, thank you
very  much for giving me an
opportunity to speaks I am very much
disappointed with the statement made by the
Minister of Water Resources. It clearly
indicates that our Minister and the
Government has got no detailed study of the
actual problem there. Madam, I belong to
the Murshidabad district and I have got a very
vivid knowledge about the problem which is
going on since 1975. It is very much natural
that like all other alluvial rivers in the world,
erosion is well-known to the residents living
on the
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river side. Available records from 1931
indicate that there has been loss of life, loss of
property and loss of land from 1931 onwards.
But, nowadays, the problem is so grave, as Dr.
Biplab Dasgupta said, that it may bring an
ecological disaster in that region. Madam, I
would like to say it categorically that the
Farakka Barrage which was commissioned in
the year 1975 is the main reason for this
catastrophe which is going on there. You
cannot imagine that starting from 1978 to the
year 1996, 225 square kilometres of Indian
territory has gone under water; 20,000
families have become refugees and 45,000
hectares of prime agricultural land has gone
under water in that region, but why? This is
not the responsibility of Murshidabad district;
this is not the responsibility of the
Government of West Bengal. It should come
up in the national agenda. Why should it come
up in the national agenda? Because this devil
of erosion has come up as a result of
mechanical defects of Farakka Barrage which
was commissioned by the Government of
India.

In the year 1963, a control board was
constituted and it was headed by the then
Minister of Water Resources, Dr. K.L. Rao.
Dr. K.L. Rao in his unusual hurry ordered for
shifting of the approved location to construct
the right abutment by 150 feet. Approved
location was changed at the instructions of the
then Minister of Water Resources and the
right abutment was constructed just at the
right bank of Farakka. Moreover, the
approved location was changed by one
kilometre in the upstream and because of that
two eminent engineers of the rank of chief
engineer, namely, Shri Ram Ballabh
Chakraborty and Shri Devesh Mukherjee,
who were on deputation to the Farakka
Barrage Project, resigned. These engineers
were well acquainted with the river
morphology of the river Padma. They were
also well acquainted with hydro-dynamical
nature of that river. Madam, nobody bothered
about  their resignations.  After the
commissioning of
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the barrage, it was found that out of 149 sluice
gates, 100 gates were closed at the time of
flowing of water and only 49 gates were
opened during 1975. Naturally, thousands of
lakhs of cusecs of water was coming down
below these 49 gates which created havoc in
the right embankment downstream of
Farakka. Madam, I would like to say it
categorically that the Government of India has
taken responsibility of only seven kilometres
by making a revetment downstream of
Farakka. From Nurpur to Morah, 20
kilometres were taken up by the Government
of India for constructing pucca revetment.
This is the main reason of this on-going
catastrophe. The second reason is that along
Bangladesh, 15 km. concrete embankment
was constructed with the help of the World
Bank during the time of Ayub Khan and
because of that there is no erosion nowadays
in  Akheriganj, Doulatpur, Bamnabad,
Hanumanthanagar, Jalangi and other areas.
The entire locality is going to be destroyed.
Nobody bothers to speak. Everybody says that
this is the problem of Murshidabad.
Everybody thinks that some relief material
can be sent there. But the actual remedy is not
this. We are fighting for even an inch of
Indian territory in Kashmir. Our 220 Sq. Km.
area has gone under water. This is the fate.
Because of this reason, in 1993 the Deputy
Commissioner of Kusthia district in
Bangladesh demanded that the international
border should be realigned. A major charland
has gone into the easy access of Bangladesh.
Bangladesh people cultivate thousands and
thousands of acres of land depriving our
cultivators and people residing around those
charlands. They are deprived of civic
amenities. They are deprived of primary
schools, they are deprived of getting health
treatment in hospitals because of this. That is
why we have brought this issue to the
Parliament. Madam, I would like to say it
categorically that because of the faulty
decision of the Government of India we are
suffering. This is not a problem created by
West Bengal. If
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Calcutta port becomes extinct then the
entire nation has to suffer. If Ganga
merges with Bhagirathi at Fazilpur, five
districts of West Bengal would go under
water. There 1is another possibility. 20
kms. downstream of Farakka, there is a
possibility of the river Padma merging
with  Bhagirathi. In Alipur and in
Akheriganj, there is the possibility of the
main course of Padma merging with river
Bhairav. Two possibilities are there. If
Padma merges with Bhagirathi then
Farakka Project will become infructuous.
If Padma merges with Bhairav, then
lakhs of people in the entire locality
would be wunder water. Therefore, the
issue is not to allocate Rs. 20 crores to
make embankments. The issue is not to
put funds on a 50:50 basis for the
development of the river. I demand that
as per Pritam  Singh  Committees
recommendation, full financial
responsibility should be taken by the
Government of India to make a puccu
revetment along 94 kms. on the right
bank of Farakka stretching from Farakka
to Jalangi, be accepted. This committee
was constituted by the Government of
West Bengal in 1978 and it gave
recommendations in 1980. It
recommended only Rs. 200 crores. I would
like to remind this House and the hon.
Minister that whenever such

occasion comes in the near future that Padma
merges with Bhagirathi, then the entire North
Eastern part will be cut off from the rest of
the nation. Railway Imes will be cut off,
national highways will be cut off. So, the
Calcutta Port Trust, the Ministries of
Railways and Surface Transport, the
Government of West Bengal all should come
together to take up the responsibility. This
should be included on the national agenda.

Thank you very much.
1.00 P.M.

SHRI GURUDAS DAS GUPTA (West
Bengal): Madam, I am really sorry over the
statement made by the hon. Minister. The
hon. Minister has failed to have a grasp of the
situation The Gov-
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ernment of India, it seems, does not

understand the dimension of the problem. The
issue is not one of erosion of the Ganga. Let
me state my differences also. The issue is not
one of erosion of the Ganga. Madam the issue
is that a river is changing its course and
while changing its course, the great Ganga is
likely to get combined with another turbulent
river of the region. If two rivers combine
together and take a different course, that will
be a disastrous national calamity. You will
kindly remember, Madam, that a number of
civilisations have been wiped out from the face
of the Earth because of certain ecological de-
velopments and one of them is the
change of course of rivers. Mohanjodaro was
wiped out. In the same way, West Bengal faces
extinction. We are on the brink of a disaster.
Bengali race, Gengali civilisation, as a part of
great India, we are on the brink of a total
disaster if the change of the course of the
Ganges cannot be controlled, cannot be
managed and cannot be taken care of by
scientific research and remedial measures. It
will have a tremendous impact on the inhabi-
tation alongside the Ganga;' it will have its
impact on the number one metropolitan city of
the country; it will have an impact on the
economy of that region; it will have an impact
on the livelihood of the people running into
crores. Therefore, the issue is not an issue of
erosion. The issue is that one of the rivers is
changing its course. Madam, may I ask the
Government, may I ask the country to
remember—I remember Mr. Shyma Prasad
Mukherjee—that while Bengal was
partitioned, a categorical assurance was given
by the then national leadership, by the
Government of India that people of the rest of
the country would stand in solidarity with the
people of West Bengal if there was any
consequence of this division. Madam, the
second point that I would like to mention is
that the disaster that we are facing can be
attributed to the partition of the country. It is
also due to the wrong river management
policy pursued by the previous

Governments of West Bengal, by the previous
Governments of Bengal, by the previous
Governments of Bangaladesh and by the
previous Governments of erstwhile East
Pakistan, It can be attributed to the wrong river
management policy of the political leadership
of Bangladesh. Therefore, it is also an interna-
tional issue in that sense. Thirdly, the present
problem of the Ganges can also be attributed
to a thoroughly erratic dam policy of the
Government of India. The way the dams are
being constructed—it is not a question of
height, it is not a question of ecological
imbalance—it is a question of construction
plan; it is a question of scientific study—
recklessly in the country in a way is
contributing to natural calamities in different
parts of the country. The way the dam was
constructed in that area, the way the DVC was
constructed, can be held responsible for human
sufferings in that area. Therefore, the third
point is with regard to the complete erratic
dam construction policy of the country.
Madam, therefore, the question is that the hon.
Minister has failed to have an idea of the
dimension of the problem. It is not a question
of magnanimity; we are not here representing
the people of Bangal asking to give us some
money. We are not here as a beggar. We do
not want any compassion. Those days are over.
We have a right to tell the Government that
this can be attributed to partition, this can be
attributed to erratic dam policy, etc. Therefore,
the Government of India owes it to Bengal as
we owe it to the people of Punjab, as we owe it
to the people of Kashmir. You have a
responsibility. The hon. Minister is very
generous in saying that an amount of Rs. 20
crores is being given to us. It is just like for a
poverty alleviation programme, to alleviate the
sufferings of the people there; and the hon.
Minister is in a mood to give Rs. 20 crores.
We do not want to take that money. The issue
is not that; the issue is whether there is going
to be initiative at the national level, whether
the Government of India is going to approach
the
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Government of Bangladesh, whether we are
going to approach the international agencies
not only for monetary benefit, monetary help
or assistance, but also to get the best world
talents on the question of ecological
imbalances, on the question of river
management, on the question of dangers that
the country may * face because of change of
course of the river? It is an international issue.
More than one country is involved. It is not
a West Bengal issue. Therefore, there should
be a national initiative. There should be an
initiative at the international level. I am very
sorry Mr. Gujral is not here. He had gone to
Bangladesh to discuss about the water
problem. I have all sympathy for him. But, has
he discussed this question of Ganga erosion
with the Bangladesh Government? Has he
discussed it? If he has not discussed it, he has
defaulted in his responsibility, and I am sorry
to say this, Madam. It is all being looked upon
as a question of erosion. No. It is all being
looked upon as a problem of Murshidabad.
No. It is a national problem. And if the river
changes the course the entire region may face
a serious natural calamity. Therefore, the
Goverment of the India, number one, must
take up the matter with the Government of
Bangladesh, must take up the matter with the
international  scientific organisations  for
necessary study and research. The Government
of India must set up an inter-ministerial
committee on the question of scientific
management. There may be a commission, as
suggested by Dr. Dasgupta I am not in
disagreement with him. But this does not come
under the purview of a single Ministry the
Ministry of Finance is involved, the Ministry
of Power is involved, the Ministry of Scientific
Research is involved and the Foreign Affairs
Ministry is involved. therefore, there has to be
an inter-ministerial coordination committee
just not to sleep over the problem but to take
immediate, earnest, urgent measures. A
decision must be taken on a war-footing.
Otherwise, it may be too late, it may be too
late, Madam, and we do not know what the
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effect can be. We have never studied the
problem. Never has such a problem cropped
up in the country. We know the problem of
the Brahmaputra. But never did the
Brahmaputra pose the danger of change of
course. Therefore, Madam, I suggest, an inter-
ministerial committee, [ suggest, national
initiative, 1 suggest a dialogue with the
Government of Bangladesh, I suggest, best
talents of the world may be taken, may be
mobilised for this, I suggest a move on a war-
footing basis. And, I would like this
Government to understand that this is a fall-
out of the partition, this is a fall-out of the
wrong political decisions that were taken over
the time. And if it is a fall-out of a wrong
political decision, Madam, they must rise to
the occasion and take a decision on the basis
of political considerations without showing
the signs of compassion for us. Bengalis have
been shown too much of compassion. We do
not need compassion. We want a national
initiative and a national move and I wish the
Minster of Power will take the initiative in
building up that infrastructure to enable the
Government to face such a disastrous
situation as now obtained in West Bengal.
Thank you.

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI NATARA-JAN): 1
have three more speakers who will speak
breifly but I would like to ask the House
whether we can continue and finish it because
it is now lunch time.

HON. MEMBERS: Madam, we can
continue and finish it.

THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI NATARA-JAN):
Okay. We will continue. Shri Vishnu Kant
Shastri.
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SHRI V. NARAYANASAMY: Madam
Vice-Chairman, thank you for giving me this
opportunity.

The hon. senior Member of this House, Mr.
Biplab Dasgupta, has called our attention to
the erosion in the Ganga and Padma rivers
which is of vital importance. Madam, erosion
is taking place not only in West Bengal but
also in U.P., a part of Bihar and other States
where the Ganges is flowing. But the volume
of erosion is more in West Bengal. Therefore,
it has turned into a serious problem for the
West Bengal Government. As far as U.P. is
concerned, there also erosion is taking place
in various areas. Madam, the hon. Minister is
a very experienced person. While he was
sitting on this side of the House, he was very
vocal in raising issues of public importance
relating to various States. But today, the hon.
Minister is very silent on various issues. I do
not know the reason.
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Madam, we find that the claim of the West
Bengal Government is that 39 schemes have
been given; 14 have been considered by the
Central Government; and six have been
cleared by them; and hardly Rs. One crore has
been given whereas the Government of West
Bengal wanted Rs. 100.5 crores. West Bengal
is also coming forward to share the amount
required on a 50:50 basis. If the Central
Government is really interested in solving the
problem, it should take steps immediately,
The problem is going to affect the lives of
people. It is going to affect cultivable lands.
Agriculturists will be suffering every time
because the Ganges is the lifeline of the
people in this country. Madam, every year, the
West Bengal Government has to spend a lot of
money for the purpose of giving relief to the
people. I would like to request the hon.
Minister that apart from providing the funds to
the West Bengal Government, he should take
steps to solve the problem. There was a well
thought out scheme formulated by Professor
Rao, to connect the rivers. This scheme was
shelved for reasons best known to them.
About fifteen years back, the estimated cost of
this scheme was Rs. 900 crores. There is
another scheme to connect the rivers Ganga,
Cauvery and Mahanadi. (Interruptions) On
the one hand, the States are fighting for water.
On the other hand, we find that the people
have been suffering because they have got
more water. I want the hon. Minister to call a
meeting of the Chief Ministers to solve this
problem. This is a problem where the State
Governments can contribute a very little. You
can get the assistance from the World Bank
and try to sovle the problem. But
unfortunately, the Water resources Ministry is
trying to make the problem more acute than to
solve it by allowing one States to construct the
dam and saying no to the other States to take
the share of water. The problem created by the
Ganga in West Bengal, is a perennial problem
for the people of West Bengal, especially for
the people who are living in Murshidabad
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area. When you go towards Hooghly area,
this problem is also there. I request the hon.
Minister to provide 50 per cent funds which
have been demanded by the State
Government and try to help the Government
of West Bengal.

After all, they are partner in the United Front
Government. they are not inside the
Government. But they are supporting the
Government from outside. You consider their
request because no party consideration is
there. Even our party will support this
demand. But I would like to say that a very
slow progress is being made by the West
Bengal Government in this respect. That
question is also there. Though the West
Bengal Government has approached the
Government, they have not approached the
Government at the right moment. That is the
problem. So, kindly do it.

DR. (SHRIMATI) BHARATI RAY (West
Bengal): As has been said by the hon.
Members, this is, of course, a national as well
as an international problem. It is a question of
the survival of Bengali people and Bengali
culture. I would like to add one point. This is
an unknown type of danger. Actually nobody
knows what is going to happen and where the
Ganga will change its course. So, we need an
extremely skilful, efficient, scientific and
technical expertise for this purpose. Dr.
Alladi is here. I would like to put a question
to him. Can he spell out the financial as well
as technical and scientific advice that will be
available to us to solve this very, very crucial
and unknown problem? Thank you.

SHRI JOHN F. FERNANDES (Goa):
Madam, I want to raise a very important
point and would request the hon. Minister to
react to that.

AN HON'BLE
Calcutta?

SHRI JOHN F. FERNANDES: The
problem of Calcutta is not your problem. It is
a national problem. I would say it is an
international problem. The basic issue here is
the preservation and conservation
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of ecology and environment. The root cause
of this problem does not lie in the beds of
these rivers—Padma, Ganga or Brahmaputra.
But it lies in the foothills of the Himalayas.
We have to protect the soil erosion there
because we have deforested the Himalayas. In
the Andaman and Nicobar islands, we have
the similar problem. Earlier, in a year, we
used to have rain for nine months and the
largest saw mill in Asia also lies in the
Andaman and Nicobar islands. As a result,
now we have rain only for six months. We
have to protect our environment. It is not
enough to give these authorities the power to
do dredging because the money is not used for
dredging. The money is used only to run the
air-conditioned offices in Calcutta and Delhi
by the management. Madam, from Rajya
Sabha, I have been elected as a Member to the
Coir Board. The Coir Board is doing an
excellent job in exporting jute textiles made
out of coir to prevent erosion and it is
exported to America and Europe. We have
contacted the concerned authority to see that
the jute textile is promoted in the foothills of
the Himalayas.

This is biodegradable and environment-—
friendly. So, I would request the hon.
Minister to see that the World Bank aid is
obtained and he should not see it merely as a
national problem; it is going to be an
international calamity because there are
scientific reports that after a few years the
land-mass around this area will submerge. I
request the hon. Minister to see that these
authorities coordinate with the Coir Board
and this geotex-tile is used at the foot of the
Himalayas to avoid erosion. That will solve
the problem. It is not sufficient just to dredge
the rivers because prevention is to be done
and that is the good suggestion. I would like
the hon. Minister to react to it.
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R A Ry TR | F WREd ¥ AR
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DR. BIPLAB DASGUPTA: Madam, can I
put a question? Would the Minister extend or
revise the terms of reference of the Expert
Committee to examine the possible
consequences of merger? We do not know
enough. But an Expert Committee should go
into it. Now the distance is only one
kilometre. Supposing they merge with each
other. What will be the possible
consequences? There should be a detailed
study, technical study about it.
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DR. BIPLAB DASGUPTA: I have a fear. I
am sorry to say so. The estimates which have
been made are short-term estimates. These
estimates are not going to solve the long-
term problem. Our
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engineers think in terms of immediate
measures. They will build a bandh or a spur.
But the problem is much more serious. It is
not a question of Rs. 150 crores. One estimate
is of Rs. 1,300 crores. I don't want to quote
the figures. What I am saying is this. Our
engineers also do not know what the possible
consequences would be. Maybe, even at the
national level there is not sufficient
awareness.

The experts should study the possible
consequences. Some engineer gives some
estimates; that will not really help. The
solution does not lie in giving Rs. 150 crores.
Even Rs. 1300 crores is not the solution.

Mt S fum: den, ©A A sEm |
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SHRI GURUDAS DAS GUPTA: What
about Ministerial coordination? It involves a
number of Ministries. The hon. Minister must
assure the House that there will proper
coordination.

§ T e dew, @ =E F T
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SHRI JOYANTA ROY: All of you are
concerned with the possible alignment of the
river Padma with Bhagirathi. But are you
aware of the fact that in the downstream of
Farakka, 85 kilometres from the Farakka
barrage there is erosion? It starts at
Akheriganj and continues towards Bairal.
Nobody has bothered about this situation. It is
a the peculiarity of this region. If the Minister
is thinking of setting up a working group to
look into this problem, I would request him to
send this group to study this area. Please visit
Akheriganj, Alaipur and Daultpur  where
there is a great

[RAJYA SABHA]
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danger of the river Padma aligning with
Bhairab.
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THE VICE-CHAIRMAN
(SHRIMATI JAYANTHI NATARA-JAN):
The House stands adjourned till 2.30 PM.

The House then adjourned for
lunch at fifty-three minutes past
one of the clock.

The House reassembled after lunch at
thirty-five minutes past two of the clock,

THE VICE-CHAIRMAN (SHRI MD.
SALIM) in the Chair.

THE VICE-CHAIRMAN (SHRI MD.
SALIM): Now, Shri Ramakant Khalap is to
withdraw the Hire-purchase (Amendment)
Bill, 1989.

THE HIRE-PURCHASE (AMENDMENT)
BILL, 1989

THE MINISTER OF STATE OF THE
DEPARTMENT OF LEGAL AFFAIRS,
LEGISLATIVE DEPARTMENT AND
DEPARTMENT OF JUSTICE (SHRI
RAMAKANT D. KHALAP): Sir, I beg to
move for leave to withdraw the Hire-Purchase
(Amendment) Bill, 1989.

The question was put and the motion was
adopted.

SHRI RAMAKANT D. KHALAP: Sir, 1
withdraw the Bill.

SHRI SATISH AGARWAL (Rajasthan):
Are you intending to bring' in another Bill in
place of this Bill?

SHRI RAMAKANT D. KHALAP: Yes.
What is being done is this. This entire issue is
being referred to the Law



